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Dr. M. M. Das: Some steps are

being taken at present. For example,
we have written to the Delhi Adminis-
tration asking for information about
the cost of land that will be utilized
for this purpose, because the land
belongs to private individuals. We
have also asked the Botanical Survey
of India to send their proposals
about it, When the detailed proposals
from the Botanical Survey of India
are received, we wil] take up the
other necessary steps.

Shrimati Savitri Nigam: May I
know whether any special committee
consisting of members of the various
concerned departments has been set
up to expedite this matter and, if the
answer igs in the affirmative, the names
of the members of that committee?

Dr. M. M. Das: As I have already
stated, it is now only in the proposail
stage and a final decision is yet to be
taken. The scheme involves a huge
expenditure. If we take about 200
across of land for the establishment of
this garden, we have to pay about
Rs. 40 lakhs to the owners of thcse
lands. So, we have to receive the
permission or approval of both the
Planning Commission and the Finance
Ministry.

Shri Surendra Pa] Singh: Before
making this proposal to set up a
botanical garden in Mehrauli, may I
know if the Landscape Committee
took the opinion of certain eminent
botanists in the country regarding the
choice of the site and the iines on
which this garden should be develop-
ed?

Dr. M. M. Das: The Iandscape Com-
mittee has recommended the establish-
ment of this garden round about
Qutab. I do not know whether the
Landscape Committee took the views
of eminent botanists in the matter.

Shri D. C. Sharma: There is a
Pbotanical garden in Calcutta and an-
other one in Lucknow. What will be
the special features of this botanical
garden in order to distinguish it from
the other two?
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The Minister of Scientific Research
and Cultural Affairs (Shri Humayun
Kabir): It is obvious that in a vast
country like India we must have more
botanical gardeng than one or two. I
think specia] steps will be taken to
see that the botanical garden in Delhi
will have some special features.

Mr. Speaker: Shri Tyagi:

Shri D. C. Sharma: What will be
the special feature?

Shri Tyagi: Despite these days of
emergency........

Mr, Speaker: The special feature
will be that it will be in Delhi; other-
wise, it will be a botanical garden.

Shri Tyagi: What is the justifica-
tion for incurring an expenditure of
more than a crore of rupees on this
botanical garden which is a luxury
during these days of emergency? Do
soldiers not need money? Do we not
need money for defence purposes?

Mr. Speaker: Order, order.
Shri Tyagi: In the light of the
emergency and our demand for

defence is there any justification for
indulging in this luxury?

Mr. Speaker: These facts might be
kept in view.

Shri Tyagi: The Ministry has com-
mitted itself.

Mr. Speaker: Next question. Shri
Bhakt Darshan,
gfesr wi@m A qQud

-
st WeT TR
*¥zY, Jsﬁ THIE JATHT ¢
Lsﬁ TAFAT AT
FAT Tg-wE HA 0 T, 1843
F qrdfed 999 =T QYo F IAT *
Trger § A7 G419 F1 HUT K47 fF
(%) 7o ofew Tdw & T90-
Al W AR Ther  (3RE).
FY qETE F wgay =A% 7y (atfe



4301 Oral Answers

SFT FT FH FH & (9997 7 1% fqoiy
Fv foom @ 2 W

(=) afg .1, ar = fqopr for o
& AT THF ¥ F AT F7 719 7 FeI-
v g7

Tg F AATR W o qA (s
goEw) ¢ (F) 9 (9). Afaw
WHE AT &1 T w Ay
qATHRR  (37T75) FT FATA FIA
FT FE T faamrd™ aE
FAF AT ET AT 69 ATE TAT ATANT
& qemw & faarmdi § f wmaaer
& fog ofusan fea o= foaifa &0
ATE | AT aF T gEAeT ® & fqur
T& fFar mar @)

[(a) and (b). There is no proposal
to do away with interviews for exami-
nations for the All India Services.
The only question that is being consi-
dered in consultation with the Union
Public Service Commission is regard-
ing the maximum marks that should
be prescribed for personality test. No

decision has yet been taken in the
matter.]
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Shri Bhagwat Jha Azad: In view
of the unsatisfactory position of these
interviews, may I know whether Gov-
ernment is proposing to fix any time
limit for the submission of its recom-
mendationg since it is being question-
ed in this House for a pretty long
time?

Shri Hajarnavis: The Government
is as anxious as the hon. Member and
the House to see that this question
should finally be decided, bui it is a
very difficult and complex question.

Shri Ranga: Difficult for how many
years?

Shri Bhagwat Jha Azad: For how
many years?

Mr. Speaker: The question is whe-
ther Government propose to place a
time limit.

Shri Bhagwat Jha Azad: We get the
same answer every time. We would
like to know whether some time is
fixed or not.

The Minister of Home Affairs (Shri
Nanda): May I state, Sir, that by
the time we meet in the next session
of Parliament we will have decided
the matter.

Shri Tyagi: Have the Government
made any study of the procedure
adopted in many other democracies
with regard to recruitment to services
by written examination alone? Are
interviews not held in foreign coun-
tries?
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Shri Hajarmavis: That study, of
eourse, must have been undertaken. I
do not have the details now at present;
but certainly that would be taken into
consideration. But, as I said, there is
no correlation.

Mr. Speaker: Shri Ram Sewak
Yadav.
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Mr. Speaker: Does he doubt my
powers?

Shri Priya Gupta: No, Sir. I am
very grateful for the ruling. But I
could not understand.

Mr. Speaker: He should not cast
reflections in such a manner. Certain-
ly this question also is no question at
all. The question that is being put is
whether in the all-India services the
number "of marks is going to be
reduced so far as interview is concern-
ed. Now, what is the question? I
put it to him.

Shri Priya Gupta: The question is:
I want to know the policy of the Gov-
ernment in respect of taking a person
departmentally to be promoted within
the purview of this all-India service,
because in the all-India services a
certain quota is by departmenta] pro-
motions and technical examinations
and also by interviews ag well as on
the basis of past service. 1 wanted
to know the policy of the Government
in this regard. When the person
passes UPSC and qualifies, still he is
not promoted. Somebody else is pro-
moted. What is the policy of the
Government about this?

Mr. Speaker: Is there any answer
to this?

Shri Hajarnavis: If 1 may add, this
does not arise out of this question.
But there is no examination so far as
departmental promotions are ~oncern-
ed. There is a quota fixed.

Mr. Speaker: What he means to
say is whether in departmenta] pro-
motion tests also there is some number
or quota fixed for those interviews,
and whether that also is being consi-
dered that a reduction might be made
there.

Shri Hajarnavis: Ag far as I know,
there is no interview for departmen-
tal promotions. There is a sub-com-
mittee of the UPSC which on the
basis of past records makes certain
recommendations.

Mr. Speaker: I am very sorry,
though it is late for me to say, that
Mr. Priya Gupta cast reflection on my
judgement also and then he said
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Shri Priya Gupta: Kindly do not
misunderstand me.

Mr. Speaker: I have rightly under-
stood him always. He should not
misunderstand me.

Shri Kapur Singh: May I ask :he
Minister to take this House into con-
fidence as to whether this re-exami-
nation of maximum marks for vivae
voce has been promoted by some
complaints about the improper use of
viva voce tests or by some fresh
insight into the significance of wviva
voce as the base for selection of can-
didates.

Shri Hajarnavis: I do net think
that we have received any specific
complaint against the UPSC of any
abuse of power. But all the systems
of examinations and recruitments are
constantly under review and we are
certainly trying to improve them:.
There was a suggestion made in the
House that the marks allotted for the
personality test are out of proportion
to the marks allotted for the written
test. Therefore, the matter is being
examined. There is no reflection cast
upon the UPSC.

s WA qUed T oW A
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foaet Tsg X 7 T grEw #
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Shri Hajarnavis: That detail is rot

with me. We will certainly take that
in view.

Dr. Sarojini Mahishi: May I know
on what greund the distinetion as
regards the allotment of marks for
the personality test for the all-India
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services examinations and the Central
services examinations is maintained?

Shri Hajarmavis: I just could not
give you the details about the theory
on which distinction rests. Of course,
the facts are that for IAS and IFS
personality tests the marks are 400
and for IPS and other Central services.
they are 300.
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Mr, Speaker: Now, Question No.
485. Shri Harish Chandra Mathur.

The hon. Member is absent. Now,
next question.

Shri Prakash Vir Shastri: Q. No.
486. fsad

Shri Ranga: The NEFA report has
not leaked out yet,

Shri Tyagi: We have passed on to
the next question already.
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